Hon 'ble Mr.Justice K.Nath - V.C.,

Hon 'ble Mr, D.S, Misra - A.M,

This case relates to a seniority list,

annexure-1 which was pronounced on 1.7.79. No one L

is present on behalf of the applicant. An office rEport__-ri
dated 21.7.88 mentions that despite service of notices,
no one appeared on behalf of the applicant., On 9.2'.893_[‘50 ’
no appearance was made on behalf of the applicent. :
Sri A.V, Srivastava, learned counsel for the opposite

parties is present. The application/writ petition is
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dismissed for default of the applicant.
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